
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
[ For Tuesday,24th January 2023]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - MR. SAPTARSHI GARG
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/5395/2018 CENTRAL BANK OF INDIA AND ANR.
            Versus
M/S. A.K. MULTITRADE (INDIA) PVT. LTD.
AND 4 ORS

MR. M SHARMA MR. D HAZARIKA
MR. R PHUKAN
MR. T BARUAH
MR. S J SARMAH (R2)

2 WP(C)/6162/2018 FABRIC PLUS PVT. LTD. AND ANR.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. S S GOSWAMI
MS. R DEKA

MR. P PATHAK (R2)
GA, ASSAM
MR J K PARAJULI (R2)
MR. S K CHAKRABORTY
(R2)
MR. P P BORTHAKUR (R4)
MS. P BORTHAKUR (R4)
MAYUR DAS (R4)

3 WP(C)/7303/2018 RANGAJAN TEA ESTATE AND ANR.
            Versus
THE COMMISSIONER (COMMISSIONER
FOR EMPLOYEES COMPENSATION) AND
ANR.

MR. S BORTHAKUR
MS. S KHANIKAR
MS. P BARUAH
MS. A RANA

MR. M DUTTA (R1)
MR. A BHATTACHARYYA
(R1)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 24/01/2023
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. P KHATANIAR 13-12-2022 To 08-02-2023
2) MR R CHAKRAVORTY 02-01-2023 To 27-01-2023
3) MR. P PATHAK 03-01-2023 To 27-01-2023
4) MR. V K CHOPRA 27-01-2023 To 27-01-2023
5) MR A K MAHESWARI 17-01-2023 To 27-01-2023
6) MRS. U CHAKRABORTY 17-01-2023 To 31-01-2023
7) MR. N ISLAM 23-01-2023 To 03-02-2023
8) MR. M K MAJUMDAR 23-01-2023 To 25-01-2023
9) MR. R BORUAH 20-01-2023 To 30-01-2023
10) MS. N M DEKA 20-01-2023 To 24-01-2023
11) MS. A BHATTACHARYYA 20-01-2023 To 31-01-2023
12) MR. D C C PHUKAN 19-01-2023 To 24-01-2023
13) MR. A K AGARWAL 23-01-2023 To 27-01-2023
14) MR. R K D CHOUDHURY 23-01-2023 To 24-01-2023
15) MR. P. CHOUDHURY 24-01-2023 To 08-02-2023
16) MS. B CHOUDHURY 24-01-2023 To 08-02-2023
17) MR. S K GOSWAMI 25-01-2023 To 25-01-2023
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18) MR. D NANDI 25-01-2023 To 31-01-2023
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
[ For Tuesday,24th January 2023]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (G AND C) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 Tr.P.(C)./47/2021 SMTI. ASHMITA GOGOI
            Versus
RINKU ELLIOT

MR. M K SHARMA
MS. S S SAIKIA

2 CRP(IO)/62/2021 NAZMIN ARA YESHMIN
            Versus
ALTAF AHMED AND 5 ORS

MR. T J MAHANTA
MS. P BHATTACHARYA
MR B S DEKA

MR. A BHATTACHARYYA

3 CRP(IO)/82/2022 KHAGEN BARUAH
            Versus
TULTUL CHETIA AND 2 ORS

MR. D C C PHUKAN
MS. J GOGOI

MS. M CHOUDHURY (r-3)
MS C BORAH (r-3)

4 WP(C)/4724/2022 MINTU BORKATAKY
            Versus
OIL INDIA LIMITED AND 10 ORS

MR. P D NAIR
MR. A CHETRY
MR G ALAM
MR. H ROHMAN

MR. S C KEYAL (R-7 TO 10)
MR. A HALIM (R-7 TO 10)
MR. K BAISHYA (R-7 TO 10)
SC, OIL

5 WP(C)/7380/2022 DIPAK SARMAH
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. S SARMA
MR. R HAZARIKA
MR. C CHAKRAVARTY
MR D DAS
MS E NATH

GA, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 24/01/2023
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. P KHATANIAR 13-12-2022 To 08-02-2023
2) MR R CHAKRAVORTY 02-01-2023 To 27-01-2023
3) MR. P PATHAK 03-01-2023 To 27-01-2023
4) MR. V K CHOPRA 27-01-2023 To 27-01-2023
5) MR A K MAHESWARI 17-01-2023 To 27-01-2023
6) MRS. U CHAKRABORTY 17-01-2023 To 31-01-2023
7) MR. N ISLAM 23-01-2023 To 03-02-2023
8) MR. M K MAJUMDAR 23-01-2023 To 25-01-2023
9) MR. R BORUAH 20-01-2023 To 30-01-2023
10) MS. N M DEKA 20-01-2023 To 24-01-2023
11) MS. A BHATTACHARYYA 20-01-2023 To 31-01-2023
12) MR. D C C PHUKAN 19-01-2023 To 24-01-2023
13) MR. A K AGARWAL 23-01-2023 To 27-01-2023
14) MR. R K D CHOUDHURY 23-01-2023 To 24-01-2023
15) MR. P. CHOUDHURY 24-01-2023 To 08-02-2023
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16) MS. B CHOUDHURY 24-01-2023 To 08-02-2023
17) MR. S K GOSWAMI 25-01-2023 To 25-01-2023
18) MR. D NANDI 25-01-2023 To 31-01-2023
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